293  Bilis introduced
furtherto amend the Constitution of India.’

SHRI GEORGE FERNANDES: | intro-
ducethe Bill.

15.371/2hrs
PAYMENT OF WAGES (AMEND-
MENT)BILL: Publishedin Gazetteof Incha
extraordinary, Part Il, Section 2 dated 23.4.93.
(Amendment of Section 1 and 20)
[Enghsh)

SHRI GEORGE FERNANDES
{Muzafarpur): | begtomovetorleave tointro-
duce a Bill further to amend the Payment of
WagesAct, 1936

MR €HAIRMA: The questionis:

‘That leave be granted to mtroduce a Bill
further to amend the Payment of Wages Act,
1936°

The motion was adopted

SHRIGEORGE FERNANDES: | introduce
tobill.
15.38hrs

CONSTITUTION (AMENDMENT) BILL:
Published in Gazette of India extra ordinary,
Partil, Sechon 2dated 23.4.93
(Amendment of Article 163)

[Enghsh]

SHRISUDHIRGIRI (Contai): Ibegtomove
forlsave tointroduce a Bill furtherto amand the

VAISAKHA 3, 1915 (SAKA)
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Constitution of India

MR.CHAIRMAN' The questionis

‘Thatleavebe grantedto introduceaBill
furthertoamendthe constitution of indha '

The motion was adopted

SHRISUDHIR GIRI lintroduce H\IB Bill

(Enghshi

MR.CHAIRMAN Shn Bolla Buil
Ramaish - Notpresent

Shri Bolla Bullh Ramaish - Not present.
Shn Bolla Bulli Ramaish - Not Present
ShnBolla Bulli Ramaish - Not Present
15.381/2hrs
THECONSTITUTION (AMENDMENT)
BILL: Pubkshed in Gazette of India extraord-
nary, partll, Section2dated 23 4 93
(Insértion of New Article 18 A)
[ Transiation

SHRIRAJVEERSINGH (Aonla) Sir,lbeg
tomove:

‘Thatleave be grantedtointroduce a Bill
furtherto amendthe Constitution of India *

The motion was adopted

[ Transiation}

SHRIRAJVEER SINGH. lintroduce the
Bill.



